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MINISTRY OF LAW AND JUSTICE
(Legislative Department)
NOTIFICATION
New Delhi, the 21st August, 2020

S.0. 2853(E).—In pursuance of clause (2) of article 324 of the Constitution, the President is
pleased to appoint Shri Rajiv Kumar, IAS(Retd.) (JH:1984) as the Election Commissioner with effect from
the date he assumes the office vice Shri Ashok Lavasa, Election Commissioner who has resigned with
effect from 31* August, 2020.

[F.No. A.-45011/3/2020-Admn.|(LD)]
K. BISWAL, Addl. Secy.
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